
FORM A 
PUBLIC ANNOUNCEMENT 

(UnOor Rogulatlon 6 of tho lnsoJvency and Bankruptcy Board of India (Insolvency 
Resolutmn Process for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDrrDRS OF MUKESH UOYOG UMrTED 
RE LEV ANT PARTICULARS 

t Namo of tho Cofl)orato Dobtor Mukcsh Udyog Limited 
2. Date ot lncorpornt1on of Corporate Dobtor 24th August 1994 
3. Authority under which tho Corporate Registrar of Companies, Punjab and 

Debtor is Incorporated / registered Chandigarh 
4. Corporato ldontny No. / Limited Llabllity CIN:U65921PB1g94PLC014976 

ldentlllcation No. of tho Corporate Debtor 
5, Address of tho Registered OIOco nnd Registered Office: VPO Buddhewal, 

Principal Ofllce Ot any) of Corporate Debtor Near Kohara, Tehsll And District 
Ludhiana, Punjab, India 

6. Insolvency commcnccmont date 1n respect 3rd June, 2024 
of Corporate Debtor 

7. Estimated date of closure of Insolvency 30th November. 2024 
Resolution Process (being 180th day from U1e insolvency 

commencement date) 
8. Name and the Registration Number of the CA. Ashish Agarwal 

Insolvency Prof cssional acting as Interim IBBVIPA--001/IP-P00688/ 
Resolution ProresslonaJ 2017-18/11165 

9. Address and e-mail of the Interim Address. 400/1, Rani Jhansl Road, 
Resolutibn Prof esslonal, as registered Civil Lines, Ludhiana. Punjab-141001 
with the Board EmaIJ ashishagarwalca@gmail.com 

10. Address and e-mall to be used for Address 400/1, Rani Jhansl Road, 
correspondence with the Interim Civil Lines, Ludhiana. Punjab-141001 
Resolution Prof esslonal Email: clrp.mukeshudyog@gmall.com 

11. Last date I or submission of claims 17th June, 2024 
12. Classes of creditors. if any, under clause(b) Not Applicable . 

of sub-section (6A) of section 21 
ascertained by the interim resolution 
professional 

13. N~es of Insolvency Professionals Nol Applicable 
identified to act as Authorised 
Representative of creditors In a class 
(Three names for each class) 

14. (a) Relevant Forms and (a) https://lbbl.gov.111/ervhomc/ 
(b) Details of authortzed representatives downloads 
are available at (b) Not Applicable 

Notice Is hereby given that the National Company Law Tribunal, Chandigarh Bench has 
ordered the commencement of a Corporate Insolvency Resolutlon Process (CIRP} of 
Mukesh Udyog Limited on 3rd June, 2024. 
Toe creditors of Mukesh Udyog Umlled are hereby called upon to submit their claims with. 
proof on or before 17th June, 2024 to the Interim Resolution Professional at tho address 
mentioned agatnsl entry no 10. . 
The clalms may be submitted In their specified Forms B, C, D, E or F In terms of Regulation 7, 
8, 9 and 9A of the Insolvency and Bankruptcy Board of lndla (Insolvency ResolutJon 
Proceu for Corporate Persons) Regula11ons, 2016 by Operational Creditors except 
Workmen and Employees, Financial Creditors, Workmen or Employees, Authorized 
Represantafives of Workmen and Employees or Crcclltors other than FinanclaJ Credllor! and 
Operational Crocfrtors respectively, as the case may bo. 
The Anancial creditors shall submit their claims with proof by electronic means only, All other 
creditors may submit their claims with proof b'/ In person, by post or by oloctronlc means. 
A financial creditor belonging to a class, as listed ogalnst entry no. 12, shall Indicate Its 
choice of aulhortsed ropresentatJve from among the three Insolvency prufosslonals listed 
against entr)' No. 13 IC1 act as authorised representative of U10 class In Forni CA. [Not 
Applicable) 
Submission of r alse or misleading proofs or claim shall attract ponalUes, . 

CA. ASHISH AGARWAL 
DallJ: June 4, 2024 Interim Rosolutlon Prolesslonal 
Place: Ludhla11a Email: clrp.mukcahudyug@gmall.com 
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